Name of the corporate debtor: Teriyaki Builders Private Limited (Formerly known as Oasis Suppliers Private Limited)
Date of commencement of CIRP: 29-08-2023 (Copy of NCLT Order received on 5" September, 2023)

List of creditors as on: 01-08-2024

List of Operational Creditors (other than Workmen, Employees and Government Dues)

(Amount in %)

Annexure-4
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Sudhanshu Gupta

Interim Resolution Professional of Teriyaki Builders Private Limited
(Formerly known as Oasis Suppliers Private Limited)

Registration No.: IBBI/IPA-002/IP-N00216/2017-18/10668

Address: 311, Agarwal Chamber-2, Plot No. 30, 31,

Veer Savarkar Block, Opp. Metro Pillar No. 58,

Shakarpur, East Delhi-110092

Contact No.: 9811547321

Email Address: sq 1973@rediffmail.com, cirp.teriyakibuilders@gmail.com

Place: Delhi
Date: 01% August, 2024




